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SHRI M U KH TIA R SINGH M A LIK : 
Mr. Speaker, Sir, the hon. Home Minister 
has informed the House that only three 
ministries are involved. I would like to 
know from him whether he ordered any 
enquiry to be conducted about the other 
ministries as well. I further want to 
know whether a particular P.A. to the 
former Railway Minister belonging to 
Allahabad has amassed a huge wealth 
and whether that has also come to the 
notice of the hon. Home Minister. Whether 
an enquiry against the P.A. to the former 
Railway Minister, Shri K- P. Tripathi 
was also made by him or not ?

In all these cases, has the enquiry been 
completed by the C.B.I. uptill now ? I 
further want to know whether any political 
pressures are being brought in to involve 
other persons in regard to other minis-
tries.

SHRI CHARAN SINGH: We are 
holding enquiries into these cases which 
have either been brought to our notice 
or which have come to our notice in the 
course of other investigations. We are 
not holding roving enquiries against all 
these public servants. They will number 
more than 100-150— and we are not hold-
ing enquiries into the assets of these 
persons. But, if my hon. friend has any 
information in his possession, I would be 
glad to have that.

MR. SPEAKER: One other question 
•of the hon. Member is whether any 
political pressure is being brought not to 
hold an enquiry. You answer that also.

SHRI CHARAN SINGH: No. If it is 
‘there, we will not yield to it.

M R. SPEAKER: Question-hour over.

SHRI SAMAR GUHA: There is still 
one minute. Question No. 47 may be 
taken up.

M R. SPEAKER: There is hardly a 
minute left. It will not be possible to 
do justice to the question.

SHRI SAM AR GUHA: It should not 
happen in future. It has never happened 
before. I obey you, but I draw your 
attention to the fact that it should not 
happen in future.

W RITTEN ANSWERS TO  
QUESTIONS

Declaration of Emergency

* 47. SHRI SAMAR GUHA: Will the 
Minister of HOME AFFAIRS be pleased 
to state:

(a) whether it is a fact that emergency 
was declared in 1975 only on the advice

of the Prime Minister and not in accord-
ance with any decision made by the Counci 
of Ministers;

(b) if  so, whether this fact was com-
municated to the President before and 
to the Parliament after the proclamation 
of emergency;

(c) if  not, whether the proceduie of 
proclamation of emergency violated cons-
titutional provisions and Administrative 
Rules;

(d) if  so, the reaction of the Govern-
ment thereto;

(e) whether full facts, including the 
Constitutional provisions and the ad-
ministrative principles involved will be 
placed before the Parliament in the form 
of a statement; and

(f) whether any step will be taken 
against the person who violated Consti-
tutional and Administrative Rules ?

THE M INISTER OF HOM E AF-
FAIRS (SHRI CHARAN SINGH): (a) 
and (b). The relevant facts have been 
placed before the House in my statement 
on 31st March, 1977 which clarified that 
the said Proclamation of Errergency was 
signed by the President on 25th June, 
I975 'while the Cabinet approved the 
same > n 26th June, 1975. The approval 
of the Cabinet, therefore, was ex-fost- 
facto. The Proclamation of Emergency, 
was laid before Parliament on 21st July 
*975-

(c) to (f). The validiiy of the proclama-
tion of Emergency has, inter alia, been 
challenged in some Ŵ  it Petitions pending 
before the Supreme Court and certain 
High Courts. The Shah Commission is 
also expected to go into the propriety of 
the issue of this Proclamation. Further 
action in his regard would be aken on the 
decision of the cases pending in the 
variou courts and on receipt of the report 
of the Shah Commission.

Orissa Regiment in Defence Services

* 48. SHRI GANANATH PRADHAN 
Will th e Minister of DEFENCE be pleased 
to state:

(a) whether there is any new proposal 
from Government of Orissa for opening an 
Orissa Regiment in the Defence Services; 
and
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> (b) if  so, what is the present strength
of Oriyas in Defence Services and the 
date of implementation of Orissa Regi- 

I ment ?

THE M INISTER OF DEFENCE 
(SHRI JAGJIVAN RAM ): (a) No, Sir.

(b) The present strength of Oriyas in 
the Defence Services is as follows:

Army

Officers, JCOs and ORs . . 11238

Air Force

Officers and Airmen . 2120

Navy

Officers and Seamen . 469
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Visit of Ministers abroad

*50. SHRI D. C. GAW AI:
PROF. P. G. M AVALANKAR:

Will the PRIME MINISTER be 
pleased to state:

(a) the names of Ministers of the 
Central Government who visited foreign 
countries during April— October, 1977 
along with the names of the countries 
and period for which each coimtry was 
visited by each Minister;

(b) the specific purpose served by such 
visits to foreign countries; and




